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LOK SABHA

Thursday, May 5, 1966/Vaisakha 15,
1888 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Development of Backward Areas

*1483, Shrimati Savitri Nigam: Will
the Minister of Planning and Seocial
Welfare be pleased to refer to the
reply given to Unstarred Question
No. 410 on the 11th November, 1965
and state the States vhich have
identified backward areas on the pasis
of indicators of development and the
assistance which will be given by the
Planning Commission to the States
for the development of those areas?

The Deputy Minister in the Minis-
try of Finance (Shri L. N. Mishra):
All the State Governments except
the Government of Madras have fur-
nished data regarding the levels of
development of different areas within
State boundaries.

Proposals of State Governments for
accelerated development of markedly
backward areas within State bound-
aries wil] form part of the States’
draft Fourth Five Year Plans and
will be duly considered.

Shrimati Savitri Nigam: May 1
know whether the grants for the
backward areas would be given from
the ceiling of the Plan expenditure
or separately and whether those
grants will be earmarked to be spent
in the backward areas only?
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Shri L. N. Mishra: In the Fourth
Plan our object is to allot specific
sums for specific backward areas.

Shrimati Savitri Nigam; Accord-
ing to the findings of the Patel Com-
mission a plan was made and expen-
diture was continuously being incur-
red for the development of eastern
districts of Uttar Pradesh. 1 would
like to know whether that has been
stopped or the grants are still being
given, because my information is,
after three years....

Mr. Speaker: She need not give
any information. She should get in-
formation,

Shri L. N. Mishra: T cannot say off-
hand about Eastern Uttar Pradesh.
The Government of Uttar Pradesh
was to give special attention to this
area. According to my knowledge, no
special allotment has been made in
the Plan for the eastern districts of
UP alone.

Shrimat; Savitri Nigam: Then,
what would be the fate of those
schemes which have been left half
done, because the UP Government
have refused to finance them from

their own funds?

Shri L. N. Mishra: I think it is their
baby. They should pay for their de-
velopment plans.

Shri Daji: Will (a) the execution
be left to the State Government or
undertaken by the Centra] Govern-
ment and (b) the plan be an inte-
grated plan, including industrialisa-
tion, education and agriculture to
be executed by one agency or it wilt
be ad hoc grants for various schemes?

Shri L. N. Mishra; It will] not be
ad hoc grant. As a matter of fact,
the study team which was appointed
has drawn up categories of backward
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areas, divided into five parts. 1 would
not like to go into the details. They
have given some indicators for deve-
lopment. It should be uniform deve-
lopment, industrial agricultural, pro-
vision for employment etc.

Shri Daji: Who will execute it?

Shri L. N. Mishra: Of course, the
State Government.

Shri  Shivaji Rao S. Deshmukh:
What are the specific criteria by
which the backlog of development is
calculated and what are the specific
steps that the Central Government
have advised the State Governments
to take in order to remove regional
imbalance? Are they thinking of the
creation ot some statutory boards or
swome special machinery for entrust-
iag this task?

Shri L. N. Mishra: As regards re-
gional inbalance, the attention of the
State Governments has been drawn
to this problem. The State Govern-
ments have also drawn the attention
of the Planning Commission to the
imbelance in the different regions in
their own States, If the hon. Mem-
ber looks to Chapter IX of the Third
Plan Report, he will find that  the
Planning Commission has made spe-
cific reference to it. Some special
funds were alsp allotted for this, of
course within the allotment of the
State Plan. That continues. It is for

the State Governments to execute
those plans.
Shri Shivaji Rao S, Deshmukh:

What are the specific principles on
which the backlog is to be calculated
and what are the specific measures
which the Central Government have
advised the State Governmcnts to
take?

Shri L. N. Mishra: We have not
Riven any specific advice. The fac-
tors taken into account for this pur-
pose are unemployment, inAQustrial
development, agricultural develop-
ment, desert areas, cronically drought-
affected areas, hilly areas including
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border areas, areas with a high con-
centration of tribal population, arcas
with high density of population, etc.

Shri Bade: In the Fourth Plan
what is the criterion adopted by the
Government for giving grants to the
State Governments or the develop-
ment of these areas? Will it be per
capita or on consideration whether
the area is less backward or iost
backward?

Shri L. N. Mishra: This is the
question of allotment for backward
areas. It differs from State to State.
Population alone is not the criterion.
There ace other considerations also
as 1 have stated earlier.

Shri A. P. Sharma: Have the differ-
cnt State Governments, particularly
the State Government of Bihar, re-
commended specific areas as bhac-
ward areas; if so, is the porthern part
of Shahabad District also included in
them?

Shri L. N. Mishra; The State Gov-
ernments of Andhra Pradesh, Assam,
Bihar, Mysore, Orissa and Rajuasthan
have made recommendations, About
the constituency of the hon. Member
I cannot say. R
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stug fmd : 7 Al @t §
wi%E gt foq w1 @ § wr adi ?
Mr. Speaker: Next question,

Shrimati Savitri Nigam: 1s the
Jovernment sanclioning the expendi-
ture out of the Plan expenditure?

Mr. Speaker; Now the lady Mem-
ber goes on arguing the case.

Shrimati Savitri Nigam: It is a
very important question, Sir.

Mr. Spcaker: But five supplemen-
taries have been asked after her
question, Next question. Shri Subogh
Hansda.

Pollution of D.V.C. Water

+
*1484. Shri Subodh Hansda:
Shri S. C. Samanta:
Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri P. C. Borooah:

Will the Minister of Irrigation and
Power be pleased to state:

pol-
Vallev Corpora.

(a) when the last survey on
Jution of Damodar
tion water was done;

(b) the result thereof; and

(c) whether all the industries have
been asked 1o release the effluents
after treatment and whether they
have responded to the suggestion”

The Minister of State in the Minis-
try of Irrigation and Power (Dr. K.
L. Rao): (a) In 1965.

(b) The survey report is under

compilation,

(¢) Al} industries have been :.sked
to release efluents after treatment
and they are responding to the sug-
gestions of the D.V.C. in a large
measure.

Shri Subodh Hansda: 1 would like
to know how this survey is made,
whether there is any permanent or-
ranisation for this purpose and whe-
ther in the past the survey has shown
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any kind of pollution in the DVC
voaters: if so, what is the 1eason  for
that.

Dr. K. L. Rao; The survey is con-
ducted annually. There is a snecial
organisation for this. They are con-
ducting it in three phases all round
the year from January to December.
The reports have been extremely
valuable.

Shri Subodh Hansda: 1 would like
to know in connection with part (¢)
of the answer whether the industries
are asked not to discharge the water
into the river but to utilize the water
for irrigation and power. Is there any
plan like that?

Dr, K. L. Rao: The industries have
been asked to treat these waters be-
fore they allow them back into the
river so as to control pollution as far
as possible.

Shri S. C. S8amanta: In response to
the request of the Government, have
some of the industries come forward
with the request that effluents may
be permitted to be utilised for the
purpose of compost making?

Dr. K. L. Rao: I have not heard of
any such very definite suggestion, but
the main point is that there are a
large number of industries in this
area and we have got to ensure that
the effluents do not carry any pollu-
tion to the detriment of the river's
purity,

Shri P. C. Borooah: May 1 know
whether any analysis hag heen made
of the existence of manurial value
content in the effluent; if so, whether
Government has any proposal to set
up some centralised schemc 1o teke
up the question of tapping manurial
value content if therc 1s sufficient
proof that there is existence of this?

Dr. K. L. Rao: Each industry has
been asked to trcat the cMuent in
its own plants. Each method depends
upon the particular type of industry
For example, the coal washeries
have got a closed system and the fer-
tiliser factory has got a recovar





